
 

ਪੰਜਾਬ ਿਵਧਾਨ ਸਭਾ 
 ਿਬਲ ਨੰ.  2      -ਪੀ.ਐਲ.ਏ-2026 

 ਪੰਜਾਬ ਨਿਮੱਤਣ (ਨੰਬਰ 2 ) ਿਬੱਲ, 2026 
                                                                

 
ਿਵੱਤੀ ਸਾਲ 2026-27 ਦੋਰਾਨ ਸੇਵਾਵਾਂ ਅਤੇ ਮੰਤਵਾਂ ਲਈ  

ਪੰਜਾਬ ਰਾਜ ਦੇ ਸੰਿਚਤ ਿਨਧੀ (ਕੰਸੋਲੀਡੇਿਟਡ ਫੰਡ) ਿਵੱਚୌ, ਕੁਝ 

ਰਕਮਾਂ ਲੈਣ ਅਤ ੇ ਅਦਾਇਗੀ ਕਰਨ ਲਈ ਨਿਮੱਤਣ ਦਾ 

ਅਿਧਕਾਰ ਦੇਣ ਿਹੱਤ            

ਿਬੱਲ 
 

        ਇਹ ਕਾਨੰੂਨ ਭਾਰਤ ਗਣਰਾਜ ਦ ੇ77ਵୈ ਵਰ୧ੇ ਿਵੱਚ ਪੰਜਾਬ ਰਾਜ ਦੇ ਿਵਧਾਨ ਮੰਡਲ ਦਆੁਰਾ ਹੇਠ ਿਲਖੇ 
ਅਨੁਸਾਰ ਬਣਾਇਆ ਜਾਵੇ:- 

 
ਸੰਖੇਪ ਿਸਰਲੇਖ    1.       ਇਸ ਐਕਟ ਨੰੂ ਪੰਜਾਬ ਨਿਮੱਤਣ (ਨੰਬਰ 2) ਐਕਟ, 2026 

ਿਕਹਾ ਜਾਵੇ।  

ਿਵੱਤੀ ਸਾਲ 2026-2027 ਲਈ 

ਪੰਜਾਬ ਰਾਜ ਦ ੇਸੰਿਚਤ ਫੰਡ ਿਵੱਚୌ 

ਕੱੁਲ ₹ 260437,45,42,000/-                  

ਰਪੁਏ ਜਾਰੀ ਕਰਨਾ। 

 

2.      ਪੰਜਾਬ ਰਾਜ ਦ ੇਸੰਿਚਤ ਫੰਡ ਿਵੱਚୌ ਅਿਜਹੀਆਂ ਰਾਸ਼ੀਆਂ, 

ਜ ੋਿਕ ਨਾਲ ਨੱਥੀ ਸ਼ਿਡਊਲ ਦ ੇਕਾਲਮ 5 ਿਵੱਚ ਦਰਸਾਏ ਨਾਲୌ  

ਵੱਧ ਨਾ ਹੋਣ ਿਜਹਨਾਂ ਦਾ ਕੱੁਲ ਜੋੜ 260437,45,42,000/- 

(ਕੇਵਲ ਦੋ ਲੱਖ ਸੱਠ ਹਜ਼ਾਰ ਚਾਰ ਸੌ ਸ୊ਤੀ ਕਰੋੜ ਪੰਤਾਲੀ ਲੱਖ 

ਬਤਾਲੀ ਹਜ਼ਾਰ ਰਪੁਏ) ਹੋਵੇ, ਿਵੱਤੀ ਸਾਲ 2026-27 ਦੌਰਾਨ 

ਸ਼ਿਡਊਲ ਦੇ ਕਾਲਮ-2 ਿਵੱਚ ਦਰਸਾਈਆਂ ਸੇਵਾਵਾਂ ਅਤੇ ਮੰਤਵਾਂ 

ਲਈ ਅਦਾ ਕੀਤੀਆਂ ਜਾ ਸਕਦੀਆਂ ਹਨ।  

 

ਨਿਮੱਤਣ 3.        ਇਸ ਐਕਟ ਦਆੁਰਾ ਪੰਜਾਬ ਰਾਜ ਦ ੇਸੰਿਚਤ ਫੰਡ ਿਵੱਚୌ 

ਲੈਣ ਅਤ ੇਅਦਾ ਕਰਨ ਲਈ ਪ୥ਵਾਨਤ ਰਕਮਾਂ ਦਾ ਨਿਮੱਤਣ, ਿਵੱਤੀ 

ਸਾਲ 2026-27 ਦੌਰਾਨ ਉਹਨਾਂ ਸੇਵਾਵਾਂ ਅਤੇ ਉਦੇਸ਼ਾਂ ਲਈ 

ਹੋਵੇਗਾ ਜੋ ਿਕ ਉਕਤ ਸ਼ਿਡਊਲ ਿਵੱਚ ਦਰਸਾਏ ਗਏ ਹੋਣ।  

  

ਐਕਟ ਦਾ ਵੱਧ ਪ୥ਭਾਵ 4          ਇਸ ਸਮୈ ਿਕਸੇ ਹੋਰ ਐਕਟ ਿਵੱਚ ਕੱੁਝ ਵੀ ਸ਼ਾਮਲ ਹੋਣ 

ਦ ੇਬਾਵਜੂਦ, ਇਸ ਐਕਟ ਦੇ ਉਪਬੰਧ ਲਾਗੂ ਰਿਹਣਗੇ।  

 

 

 

 

 



 

 

            SCHEDULE   

Demand 
No. 

Services and purposes  Sums not exceeding    

   Grant made by 
the Legislative 

Charged on the 
Consolidated 

Fund 

Total                         

1 2  3 4 5 
    Rs.  Rs. Rs. 
1 Agriculture  Revenue 102753398000 1010000 102754408000 
  Capital 31577793000 0 31577793000 

2 Animal Husbandry, 
Dairy Development 
and Fisheries 

Revenue 6665620000 150000 6665770000 

  Capital 266912000 0 266912000 

3 Co-operation Revenue 5915081000 200000 5915281000 
  Capital 961787000 0 961787000 

4 Defence Services 
Welfare 

Revenue 856077000 0 856077000 

  Capital 87100000 0 87100000 

5 Education Revenue 186410075000 8502000 186418577000 
  Capital 6371601000 0 6371601000 

6 Elections Revenue 4453700000 1000 4453701000 
  Capital 50003000 0 50003000 

7 Excise and Taxation Revenue 3422170000 112000 3422282000 

  Capital 130003000 0 130003000 

8 Finance Revenue 242244058000 287520202000 529764260000 
  Capital 395603000 937263768000 937659371000 

9 Food, Civil Supplies 
and Consumer Affairs 

Revenue 14568136000 2000 14568138000 

  Capital 2002000 0 2002000 

10 General 
Administration 

Revenue 3067192000 157285000 3224477000 

  Capital 489900000 0 489900000 

11 Health and Family 
Welfare 

Revenue 67700310000 5756000 67706066000 

  Capital 1085403000 0 1085403000 

12 Home Affairs  Revenue 90296725000 23476000 90320201000 
  Capital 4802397000 0 4802397000 

13 Industries & 
Commerce 

Revenue 27868109000 5000000 27873109000 

  Capital 180002000 0 180002000 



14 Information and 
Public Relations 

Revenue 8465169000 0 8465169000 

  Capital 2000 0 2000 

15 Water Resources Revenue 12527517000 7915000 12535432000 

  Capital 17178274000 0 17178274000 

16 Labour  Revenue 339307000 0 339307000 
  Capital 100000 0 100000 

17 Local Government Revenue 43888296000 0 43888296000 
  Capital 26026400000 0 26026400000 

18 Personnel   Revenue 417469000 83203000 500672000 
  Capital 0 1000 1000 

19 Planning Revenue 869359000 0 869359000 
  Capital 13305000000 0 13305000000 

20 Power Revenue 57742395000 0 57742395000 
  Capital 270967000 0 270967000 

21 Public Works Revenue 9170970000 501000 9171471000 
  Capital 45231650000 0 45231650000 

22 Revenue, 
Rehabilitation and 
Disaster Management 

Revenue 20019871000 3825000 20023696000 

  Capital 194001000 0 194001000 

23 Rural Development 
and Panchayats 

Revenue 33755113000 1000000 33756113000 

  Capital 8705006000 0 8705006000 

24 Science, Technology 
and Environment 

Revenue 301291000 0 301291000 

  Capital 310160000 0 310160000 

25 Social Security, 
Women & Child 
Development  

Revenue 173703049000 50000 173703099000 

  Capital 758739000 0 758739000 

26 State Legislature Revenue 634256000 9640000 643896000 
  Capital 2000 0 2000 

27 Technical Education 
and Industrial 
Training 

Revenue 5212287000 200000 5212487000 

  Capital 475501000 0 475501000 

28 Tourism and Cultural 
Affairs 

Revenue 4233389000 16000 4233405000 

  Capital 666016000 0 666016000 

29 Transport Revenue 3872364000 2000 3872366000 
  Capital 219055000 0 219055000 

30 Vigilance Revenue 759890000 1665000 761555000 



  Capital 16002000 0 16002000 
31 Employment 

Generation, Skill 
Development and 
Training 

Revenue 2565637000 0 2565637000 

  Capital 305000000 0 305000000 

32 Forestry and Wildlife Revenue  4850200000 2000000 4852200000 

  Capital 0 0 0 

33 Governance Reforms Revenue  1382714000 0 1382714000 

  Capital 437666000 0 437666000 

34 Horticulture Revenue  699868000 501000 700369000 
  Capital 80179000 0 80179000 

35 Housing and Urban 
Development 

Revenue  2655028000 0 2655028000 

  Capital 2743000 0 2743000 

36 Jails Revenue  3702659000 3000 3702662000 
  Capital 2937812000 0 2937812000 

37 Law and Justice Revenue  10565789000 3380502000 13946291000 

  Capital 20002000 35749000 55751000 
38 Medical Education 

and Research 
Revenue  8952616000 105000 8952721000 

  Capital 3246900000 0 3246900000 

39 Printing and 
Stationery 

Revenue  194209000 12387000 206596000 

  Capital 1187000 0 1187000 

40 Sports and Youth 
Services 

Revenue  5958881000 10000 5958891000 

  Capital 11955800000 0 11955800000 

41 Water Supply and 
Sanitation 

Revenue  9105495000 1000000 9106495000 

  Capital 5760144000 0 5760144000 

42 Welfare of Scheduled 
Castes, Scheduled 
Tribes, Other 
Backward Classes and 
Minorities 

Revenue  7464045000 60000 7464105000 

  Capital 1114145000 0 1114145000 

 Total  Revenue 1190229784000 291226281000 1481456065000 
 Total  Capital 185618959000 937299518000 1122918477000 

 Grand Total  1375848743000 1228525799000 2604374542000 

 

 

 



 

ਕਾਰਣਾ ਅਤੇ ਮੰਤਵਾ ਂਲਈ ਿਬਆਨ 

 

  ਇਹ ਿਬੱਲ ਭਾਰਤ ਦੇ ਸੰਿਵਧਾਨ ਦ ੇਅਨੁਛੇਦ 204 (1) ਤਿਹਤ ਪੰਜਾਬ ਰਾਜ ਦੇ ਸੰਿਚਤ  ਫੰਡ ਿਵੱਚୌ 

ਅਿਜਹੀਆਂ ਧਨ ਰਾਸ਼ੀਆਂ ਦੇ ਨਿਮੱਤਣ ਦਾ ਉਪਬੰਧ ਕਰਨ ਲਈ ਪੇਸ਼ ਕੀਤਾ ਜਾ ਿਰਹਾ ਹ,ੈ ਜੋ ਿਵਧਾਨ ਸਭਾ ਦਆੁਰਾ 

ਿਦੱਤੀਆਂ ਗਈਆਂ ਗ୥ਾਂਟਾਂ ਅਤ ੇਰਾਜ ਦੇ ਸੰਿਚਤ ਫੰਡ ਤੇ ਪਰਭਾਿਵਤ ਖਰਚ ੇਨੰੂ ਪੂਰਾ ਕਰਨ ਲਈ ਜਰਰੂੀ ਹਨ, ਪਰੰਤੂ, 

ਇਹ ਰਾਸ਼ੀਆਂ ਿਕਸ ੇਵੀ ਸੂਰਤ ਿਵੱਚ ਉਸ ਰਾਸ਼ੀ ਨਾਲୌ  ਵੱਧ ਨਹੀ ਹੋਵੇਗੀ, ਜ ੋਸਦਨ ਿਵੱਚ ਪਿਹਲਾਂ ਰਖ ੇਿਵਵਰਣ ਿਵਚ 

ਦਰਸਾਈ ਗਈ ਹ।ੈ ਮਾਨਯੋਗ ਰਾਜਪਾਲ, ਪੰਜਾਬ ਜੀ ਨੇ ਇਸ ਿਬੱਲ ਨੰੂ ਪੇਸ਼ ਕਰਨ ਅਤੇ ਇਸ ਤ ੇਿਵਚਾਰ ਕਰਨ ਲਈ 

ਰਾਜ ਿਵਧਾਨ ਸਭਾ ਨੰੂ ਿਸ਼ਫਾਰਸ ਕੀਤੀ ਹ।ੈ ਇਸ ਲਈ ਪੰਜਾਬ ਨਿਮੱਤਣ (ਨੰਬਰ 2 ) ਿਬੱਲ, 2026 ਪੇਸ਼ ਕੀਤਾ ਜਾ 

ਿਰਹਾ ਹ।ੈ 

  

         ਹਰਪਾਲ ਿਸੰਘ ਚੀਮਾ 

         ਿਵੱਤ ਮੰਤਰੀ, ਪੰਜਾਬ 

 

_____________________________________ 

okigkb B/ Gkos d/ ;zftXkB d/ nB[S/d 207 dhnK ebki(1) ns/ (3) dh g?oth ftu, gzikp ftXkB ;Gk B{z 

fJ; fpb d/ g/P ehs/ ikD ns/ fJ; s/ ftuko eoB dh f;ckoP ehsh j? . 

_____________________________________ 

uzvhrVQL          okw b'e yNkDk 

  09 wkou,2026          ;eZso. 

____________________________________________________________________ 

ftHB'L T[go'es fpb gzikp ftXkB ;Gk dh ekoiftXh ns/ ekoi ;zukbD fB:wktbh d/ fB:w 121 dh 

Posh^Xkok nXhB gzikp ;oeko rIN (nk;kXoB) fwsh 09 wkou 2026 ftZu gqekfPs ehsk frnk . 

 

 


